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who scll them at the districy level
at least, so that the source at which
seeds uare adulterated can be checked
in time, if not with every dealer but
at least with the main distributor?

SHRI SURJIT SINGH BARNALA:
The Seeds Act applies to all  those
persos who sell seeds of specified
qualities and (hey have to =sell he
sced of specified qualities under this
Act. It the seed sold i not of spe-
cified quality, there are methods  of
finding that out and checking  the
seed o, IF i s found tha' Lo  is
not selling sced according to specified
quulitivs aetion can be taken against
bimy. It is provided, first the offender
15 punthed and then if he i 1 sceond
time offender he is punished more
heavily i.¢. with mmprisonment .
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Certification tag shall contain the fol-
lowing particulars, viz., the  name
and address of the certification
agency, the kind of variety of the
seed, lot number and the other mark
of the seed, the name and address of
the certified seed producer, the date
of issue and certificate of its validity,
un gppropriate sign to designate the
certified seed, gn appropriate  word
denoting classification of the  seed,
ele,
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News Item ‘Arab Prince Bags Six
Bustards®

+
“826. SHRI HUKAM CHAND
KACHWAL

SHIRI CHHITUBHAI
GAMIT:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be plcased
to state:

{a) whether the Minister's ation-
tion has been drawn to the news
item ‘Arab Prince bags six busturds
appearing in the Hindustan Time:
date@ 9th March, 1979 and state as to
whe gave the permission to shoot the
rrohibited birds in the Saurashtra
area tu the Arab Prince; and

{b) whether such acts by the visit-
irg Arab country Princes have teken
place earlier also and the reason for
the inefficiency to contro} these in
unpleasant acts by these Princes snd
the action proposed to be taken
t wiinst the staff/officer who allowed
such extinction of this rare species of
hirds, if not, the reasons thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). A statement is laig on the
Table of the Sabha.

Statement

(ay According to the information
received [rom the Governmeng of
Gujurat the press report of huniing
of six bustards by Arab Prince in
Saurashtra i: not correct.

(bY The Government of India have
allowed certain very important per
sons from the Gulf countries to hunt
the lesser bustards on a very  res.
tricted scale in the border areaz  of
Rajasthan involving 14 such hunting
parties between December 1974 and
January 1979. This was done in
consideration of India's relationg with
these countries and in ity national
interest taking into account the
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various bilateral and international
matters.
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The Government of India  have
allowed certain very important per-
sons from the Gulf countries t5 hunt
the lesser bustards on a very res-
tricted scale jn the border areas of
Rajasthan mvolvmg 14 such hunting
parties, not 14 birds but hunting
parties, between December 1974 and
January 1979.

MR. SPEAKER: What is the total
number of birds that were ghot?

SHR] SURJIT SINGH BARNALA:
It is not possible to find out whai is
the total number of birds that they
shoot because there are' various
types of birds that they shoot. Some-
times they shoot partridges, some-
times other birds and animals that
are there. It is not possible to find
out what is the total number of
birds, but I have names of the par-
ties which were allowed. That in.
formation is with me.
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MR. SPEAKER: About other ani~
mals, he cannot answer.
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MR, SPEAKER: Is there q single
day when your question is  ans-
wered?
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MR. SPEAKER: He waniz to
know whether it is a bilateral agree-
ment.

SHRI SURJIT SINGH BARNALA:
It is not g bilateral agreement. 1 is
just a concession given to them.
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“Prince Fahad Bin Mohammed
of Saudi Arabia accompanied with
a retinue of three attendantg and
two falcons, had visited Baria from
Bombay as his personal guests.”
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-DR. KARAN SINGH: Under the
provisions of the Wild Life Protection
Act, shooting of rare birds and spe-
cies is totally banned. And the
'‘Godawan, the greater Indian Bus-
tard is one of the rarest birds in the
world. It is on the verge uf extinc.
tion. Now about this report that came
out in the papers about the Bus-
tard, there is g confusion because the
lesser Indian Bugtard, the Tilor, is a
migratory bird that comes from the
Soviet 'Union whereas the Godawan,
which js the greater Indian Bustard,
is one of the rarest birds in the
‘world. When this report came out,
the Government did not clearly spe-
cify whether any.Godawan had been
killed or not or whether they = had
been permitted to hunt for the Tilor.
They hunt there with the hawks and
the: falcons. ‘Now, whit is the assar-
ance that the Godawan is noy kilted?

We are not questioning the need . for
maintaining good international re-
lations if you have got to give some-
thing. But you must ensure that the
Godawan is not killed because that
is one of the rarest birds in the
world and conservationists all over
the world are greatly horrified at
this. Will the Minister kindly clarify
this position,

(Interruptions)

SHR] SURJIT SINGH BARNALA:
Sir, thig great Indian Bustard is
actually g rare bird and nobody is
allowed to kill that bird with falcon
or by gun. So, there has been no
report. We have been enquiring from
the governments, there have been no
reports that any great Indian Bus-
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Purseseines Fishing Boats in :
nataka, Kerala and Lakshadweep

*827. SHRI P. M. SAYEED:
SHRI M. V. CHANDRA-
SHEKHARA MURTHY:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state: S

(a) whether the éi:ports of marine

products. from ‘Karnataks is Jikely-to -
be all titne high during . the cwrrent





